GOVERNMENT OF INDIA
MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP

RAJYA SABHA

UNSTARRED QUESTION NO. 3933
TO BE ANSWERED ON 06.04.2017

FRAUDULENT ENROLMENT UNDER SKILL INDIA
3933. SHRI NEERAJ SHEKHAR:

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be
pleased to state:

(@)  the details of enrolled and trained youth under Skill India Programme separately,
State-wise and year-wise since its inception;

(b)  whether fraudulent enrolment and misappropriation of funds have been reported
under the programme;

(c) if so, the details thereof, State-wise; and

(d)  the details of action taken in this regard?

ANSWER

MINISTER OF STATE (INDEPENDENT CHARGE) IN THE MINISTRY OF
SKILL DEVELOPMENT AND ENTREPRENEURSHIP
(SHRI RAJIV PRATAP RUDY)

(a) Ministry through National Skill Development Corporation (NSDC) is implementing
its flagship schemes namely Pradhan Mantri Kaushal Vikas Yojana (PMKVY) on pan
India basis to cover the prospective youths. PMKVY enables large number of
prospective youths for taking short term fresh training and Recognition of Prior Learning
(RPL) through accredited and affiliated training partner/training centers. The details of
trained youth under PMKVY (2015-16) is at Annexure-l.

(b) to (d) Under PMKVY, Ministry has a team dedicated for monitoring and handling
grievances which looks after the grievances reported through multiple sources such as
PMO Portal, PG Portal, Emails, Written letters etc. Complaints received under PMKVY
1.0 and PMKVY 2016-2020 are mostly regarding Fake enrolment and irregularities in
conduct of training, Improper Trainings and lack of infrastructure in the Centre,
Franchisor Franchisee Dispute and Mass enrolment.

Ministry has taken various measures and interventions for making PMKVY more
effective and target oriented. Under the modified scheme 2016-20, process of skill
training has been made completely transparent through various IT measures. All the
TPs have to mandatorily go through SMART for their accreditation and affiliation for
allocation of targets. The assessment agencies empanelled by Sector Skill Councils
would adopt various methodologies such as self-audit reporting, call validations,
surprise visits, and monitoring through the Skills Development Management System
(SDMS) for continuous monitoring. Training Partners/SSCs would be penalized at rate
of 1% of training cost or assessment fees for every single day delay in assessment. The
list of Training Partners/Centres suspended and reasons for their suspension under
PMKVY 2015-16 is at Annexure II.



Annexure-|

S. No. State/UT Candidates Trained

1. Andaman and Nicobar Islands 194
2. Andhra Pradesh 136102
3. Arunachal Pradesh 1017
4, Assam 33331
5. Bihar 91907
6. Chandigarh 5032
7. Chhattisgarh 37302
8. Dadra and Nagar Haveli 258
9. Daman and Diu 230
10. Delhi 105532
11. Goa 499
12. | Gujarat 43999
13. | Haryana 86803
14, Himachal Pradesh 22981
15. Jammu and Kashmir 18177
16. Jharkhand 28533
17. Karnataka 77051
18. Kerala 15339
19. | Madhya Pradesh 168838
20. Maharashtra 109435
21. Manipur 1603
22. | Meghalaya 1899
23. Mizoram 1030
24. Nagaland 1271
25. Odisha 61357
26. | Puducherry 7301
27. | Punjab 84624
28. | Rajasthan 133567
29. Sikkim 886
30. Tamil Nadu 169213
31. | Telangana 109478
32. | Tripura 15221
33. Uttar Pradesh 271923
34. Uttarakhand 14301
35. | West Bengal 129080

TOTAL 1985314




ANNEXURE-II

List of Training Partners Suspended under PMKVY (2015-16):

S.| Training Partner Name Date of Reasons of Suspension
No. Suspension
1. | Achariya Technologies 16th June | * Violation of marketing guidelines
15
2. | RVS Rise Skills Solutions 20th July * Mass enrolments
PVT LTD 15
3. | Central Footwear Training 10th Sep * Center did not exist at the SDMS
Institute (CFTI — Agra 15 Address
Center) * Non-adherence to PMKVY
branding
* Non-Availability of Training
Documentation
4. | IQBRI Telecom Private 9th Oct 15 | « Mass enrolment
Limited
5. | Leela Foundation for 10th Mar » Fake enrolments
Education & Health 16 * Non-adherence to PMKVY
branding
* Non-Availability of Training
Documentation

List of Training Centres Suspended under PMKVY (2015-16)

S. | Training Center Location | Date of |Reasons of
No | Partner Name Suspe |[Suspension
. nsion
1. | Skills Academy | Expert Sehore, 12th * Fake enrolments
Solutions Madhya Mar 16 |+ Center did not exist at
Institute Pradesh the SDMS Address
2. | All India AITMC Durg, 16th * Fake enrolments
Technical & Chhattisgarh | Chhattisg | May 16 |+« Non-adherence to
Management arh PMKVY branding
Council guidelines
(AITMC) * Non-Availability of
Training Documentation
3. | IMT [(IMT Meerut, 16th  Fake enrolments
Engineering Engineering | Uttar May 16 |+ Mass enrolments
College College Pradesh
4. | Innovision Ltd Innovision Durg, 16th * Fake enrolments
Training Chhattisg | May 16 |+ Non-adherence to
Centre arh PMKVY branding
guidelines
* Non-Availability of
Training Documentation
5. | Innovision Ltd Innovision Durg, 16th * Fake enrolments
Training Chhattisg | May 16 |+ Non-adherence to
Centre arh PMKVY branding
guidelines
* Non-Availability of
Training Documentation




6. | Centum PMKVY - Durg, 16th * Mass Enrolments
Workskills India | Lead Chhattisg | May 16 |+ Non-adherence to
Ltd Academy arh PMKVY branding
guidelines
7. | GRAS GRAS Gaya, 16th » Fake enrolments and
Education and Academy - Bihar May 16 |Fake attendance sheet
Training Gaya Bihar * Trainers was not
Services Private aware of PMKVY
Ltd guidelines
8. | GRAS Paliganj Patna, 16th » Fake enrolments
Education and Patna Bihar May 16 |+ Trainer was not aware
Training of PMKVY guidelines
Services Private
Ltd
9. | AISECT Skill AISECT Mehsana, | 16th » Fake enrolments
Mission Society | Training Gujarat May 16
Center-
G265
10. | AISECT Skill AISECT Mehsana, | 16th » Fake enrolments
Mission Society | Training Gujarat May 16
Center-
G322
11. | Aspire Aspire Pune, 16th * Mass Enrolments
Knowledge and | Knowledge | Maharast | May 16 | Non-adherence to
Skills and Skills- | ra PMKVY branding
Chinchawad guidelines

Pune
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